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HonAtilt. 3. K. Adrawael.  
None is present for the applicant. 

Kra. 	arivastava appears as proxy counsel of 

ari . athalekar for the respondents and states 
that G.A. is ready but 	could not be serve 

upon the applicant as thEi counsel for the applicant 

was not available. 

It appears that none was present for the 
applicant on 27/5/98, 03/2/98,40lid i4.1.98 aSd also 

on o many other dates. The applicant has lost 

interest in this matter. Therefore, this 0.4. i s 

dismissed in default and for non-prosecttion„ 

irnsin./ 


